FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S VAXTEX COTFAB LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

| Vaxtex Cotfab Limited

(b) Details of authorized representatives are
- available at:

2. Date of incorporation of corporate debtor | 26.12.2005
3. Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered
4, | Corporate 'Identity No. / Limited Liability | L51109GJ2005PLC076930
Identification No. of corporate debtor
5. | Address of the registered office and principal office | J-03 (GF to 4th Floor) Tejendra Arcade,
(if any) of corporate debtor Nr. Ganjfarak Mill Compound, Nr.
Rakhial Char Rasta Rakhial, Ahmedabad
City, Gujarat, India, 380023
6. Insolvency commencement date in respect of | 04.01.2024 (Order received on
corporate debtor 06.01.2024)
7. | Estimated date of closure of insolvency resolution | 04.07.2024
process
8. | Name and registration number of the insolvency | CA. Sunil Kumar Kabra
professional ~ acting as interim resolution | IBBI/IPA-001/IP-P01011/2017-18/11662
professional
9. | Address and e-mail of the interim resolution | Address: 3rd Floor, Reegus Business
professional, as registered with the Board Centre, New Citylight Road, Above
Mercedes Benz Showroom, Bharthana-
Vesu, Surat-395007;
Email Id: jlnusco@gmail.com
10. | Address and e-mail to be used for correspondence | Address same as mentioned in Sl. 9;
with the interim resolution professional Email Id.: eirp.veltd@gmail.com
11. | Last date for submission of claims Saturday, 20.01.2024
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the
interim resolution professional -
13. | Names of Insolvency Professionals identified to act | Not Applicable
as Authorised Representative of creditors in a class
(Three names for each class) 3
14. | (a) Relevant Forms and (a) Web link:

https://ibbi.gov.in/home/downloads
(b) NA

Notice is hereby-given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of M/s Vaxtex Cotfab Limited on 04.01.2024 (Order received
on 06.01.2024).

The creditors of M/s Vaxtex Cotfab Limited are hereby called upon to submit their claims with proof
on or before Saturday, 20.01.2024 to the interim resolution professional at the address mentioned against
entry No. 10.

may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 08.01.2024
Place: Surat

188! /1PA-001/ \ o
1P-FO1011
2017-16/ 11562 / B



WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

MONDAY, JANUARY 8, 2024

P IHDIAH ﬂUEREEAS BANK

AA
MM P Taluka

E-mall; lakhI304

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
[Under Proviso fo Ruls B[8) of Security Interest (Enforcement) Rules]
E-auction Sale Motice for Sale of immovable &szets under Sacuritization and Reconstruction
of Financlal Ass#ls and Enforcement of Securilty Interest Act, 2002 read with proviso lo Ruse
B[E) of the Sacurity Interest |Enforcement) Rules, 2003

Hiotica ks hareby given to the public ingeneral and in particular to the Barrowen's and guaranion's
that the below dascribed immaovable propafy morigagedicharpad fo the Secured cradifor, the
Constructive | Symbolic possession of which has bean laken by tha Authorized Cificar of Indian
Cwverseas Bank, Secured Creditor, vl be sokd on “As is where is" “As is what is" and
“Whiatever there is” condon an 25.01,2024 for recovery of Rs.1,86,54,731,71 (Rupess One
crare sty six kakhs Tty four thousand seven hundaed iy ane and paise sevenly ong
only] as on 06.01.2024 die 1o the Secured Creditor from the bormoeer Mis Zebra Organles
Fertilizers and Chemicals Private Limited, Guaranters Mr. Kishorebhal Ranchoodbhai
Khunt, Mr. Pankaj Bipinchandra Kapupara, Mr. Animesh Bipinchandra Kapupara, Ms.
andana K Khunt and Morigagors Ms. Vandana K Khunt.

e 'H.lﬂ" Sananegd.

i) '.l'l-ﬂllm B wanE b i

7] R EMD
Ho. EMEANES of -t properly F'ﬂn:::u! In¥
1 | Inmavable property bearing Residential Flat of Mrs. Vandana R Rs.

K Ehunl, Biack Mo. 505 {Qid Block Mo, 484, 480, 481, 482 18.00.000L 1,88 D0y

483, 502, 504, 505 paiki, Flat Ma. 323, admeasuring 61.04 59
Mtrs, in Sacdhana 9, steated and lying 21 Mauje Adala) Taluka
and District Gandhinagar, Gujarat. Beandad, On the MNorth
by: Flat 324, On the Sauth by: Flat po. 342, On the East by:
Flatno. 322, On the West by: Gardan

Date & Time of E-Auction: 25.01.2024 between 11:00 A.M. to 01:00 P.M.
Property Inspaction date & Time: On 17.01.2024 batween 11:00 AM to 01:00 PM
* Type of Possession : Constructive | Symbalic.

Bincem Emcumbrance, if any: Nl as per Bank's Knowledge

"Bank's duwes heve priorty cver the Statubory dues
Far defailed terms and candilians of $e sale, pledse neler o the bnk provided in secined Credibors

webste ie. wwwiohin & E-auclion serice provider's web porat hips.iwsw.ibapiin &
htipes-iweaw, metcacommersa com | sucionbomalibapi.
Date ; P6012034  Place : Ahmedabad

Authorized Officer, Indian Qverseas Bank

ThlSmwwudﬂrmumﬁmhmpﬁuau.TDEumhr!u:lJmﬂlMdlnmrmmut
This may alsa- ba g 5

guarantons of e sald lo

DESCRIPTION OF THE INMOVABLE PROPERTY

]

mwcs MAHINDRA RURAL HOUSING FINANCE LTD.

. Corporate Office:- Mahindra Rural Housing Finance Ltd. Sadhana House, 2nd Floor,
570, P.B. Marg Worll, Mumbai 400 018 India, Tel: +31 22 66523500 Fax: +31 22 24972741
Regional Office: &2A, Bih Floor, New York Tower-A, Thaltej cross road, Thakte],

POSSESSION
NOTICE
Ahmedabad-380054. Tel 079-41068900

{For Inmovable Property) (Under Rule 8(1) of the Security Interest (Enforcement) Rules, 2002)

Whaereas, the undarsigned being tha authorized officer of Mis Mahindra Rural Housing Financa Ltd, (hereinafier refarred to as
"MEHFL"), Having its registered office &t AHMEDABAD under Securizabion and Reconsiruction of Fmancial Assets and Enforcement
of Sacurity Inferest Act, 2002 (54 of 2002), and in exarcisa of powers confermad under Section 13 (12) read with Rule 3 of Sacurity Intarest
{Enforcement) Rules, 2002 issued Demand Notice under Section 13(2) of the said Act caling upon you being the barrowers (names and
addresses mentioned below) to repay the amount mentioned in the said natice being within 80 days from the date of recaipt of the sasd
nolice

The baorrower mentioned herein abowve having failed fo repay the amount, nofice s hereby given to the borrowers mentioned haren
above and fo the public in general that undersigned has faken possession of the property described herein below in exercise of powers
conferred on me under subsection (4) of section 13 ofthe Act read with the Rula 8 of the Secunty Interest [Enforcement) Rules, 2002

The borrowers menfioned herein above in paricular and fhe pullic in gensral are heraby caulionad nof ko deal with the said property and
ary dealings with tha propery will be subsect 1o the Charge of M's Mahindra Rural Housing Finance Ltd, for an amount and interest
thereon

The Borrower's attantion is Ewited to provizions of sub saction (8) of Section 13 of the Act, in respect of time available, t redeam tha
sacured assels

Date of
Possasslon

Demand
Naotice Date
and Amount

Descnption of Secured
Assat (Immovabla

Mame of the Borrower |s) /
Guarantorn(s)

Property)

1| {LC No: 238193/ XRESNADOD201042 PROP NO-125-1-NANI 2340219 06.01.2024
NADIAD GUJARAT Branch) MUNDEL TA-CHIPADI Rs. 156387)- PHYSICAL
RAYSINH FATESINH DABHI {Bormowsr) DAST-KHEDA GUJARAT | (RUPEES ONE LAKH | Possession
HIMMATSINH JABBARSINH DABHI (Co-Barrawer) FIFTY SIX THOUSAND
KANCHANEEN RAYSINH DABHI [Co-Borrower] THREE HUNDRED
PRATAPSINH SOMABHAI DABHI (Co-Borrower) EIGHTY SEVEN ONLY)

Placs: Gujarat Authorised Officar,
Diate : 0EM1/2024 Mahindra Rural Housing Financa Lid,

Shop No. 27 to 32, Ground Floor,
Prakash Plaza, Mahendra Mill Road,

137 %% BOI K
Bank of India Kalol, Gandhinagar

aiveat il

Whereas, the undersigned being the Authorized Officer of Bank of India,
under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred
under section 13(2) read with Rule 3 of the Security Interest (Enforcement)
Rules 2002, issued a Demand Notice dated 21.09.2023 calling upon the Mr.
Nilamkumar Ramanlal Patel (Borrower & Mortgagor) & Mrs. Nitaben
Nilamkumar Patel (Co-Borrower) to repay the outstanding amount
mentioned in the notice being Rs. 34,17,248.15 (Rs. Thirty Four Lakhs
Seventeen Thousand Two Hundred Forty Eight and Paisa Fifteen Only)
with further interest thereon from 21.09.2023 as mentioned in the notice
within 60 days from the date of Notice/ date of receipt of the said Notice.

The Borrowers/Guarantors having failed to repay the amount, notice is
hereby given to the Borrower and the public in general, that the undersigned has
taken Possession of the property described herein below in exercise of power
conferred on him/her under section 13(4) of the said Act, read with Rule 8 of the
said rule on this 03.01.2024.

The Borrower/Guarantor in particular, and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will
be subject to the charge of Bank of India, for an amount of Rs. 34,17,248.15
(Rs. Thirty Four Lakhs Seventeen Thousand Two Hundred Forty Eight
and Paisa Fifteen Only) with further interest thereon from 21.09.2023 as
mentioned in the notice till the date of payment and incidental expenses, costs,
chargesincurred/to be incurred.

The Borrower’s attention is invited to provisions of Sub-section (8) of
the Section 13 of the said Act, in respect of time available, to redeem the
secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

A/401, Fourth Floor, Scheme known as Janki Residency, Land bearing
Survey No. 334, Paiki known as Mahavir Nagar, Plot No. 2117, 2118, 2173,
2174 & 2175 Paiki which included in TPS No. 48, and allotted Final Plot No.
24, admeasuring 1542 Sq mt. Having super built up area 110.36 Sq mtri.e.,
132 Sq. Yard. at Village: Saijpur Bogha Tal. Asarva & Dist. Ahmedabad.
Bounded by: North: Space of Margin, South: 60 Ft. T.P. Road, East: Space of
Margin, West: Flat No. A-402.

Date: 03.01.2024 | Place: Kalol

Authorised Officer, Bank of India

Utkarsh Small Finance Bank
Aapki Ummeed Ka Khaata

¢

(A Scheduled Commercial Bank)
Rupa Sapphire, 2151 Floor, Plot Mo 2, Sector 18, Opp. Sanpada Rly. Station, Vashi, Navi Mumbai-400 705

Zonal Difice:
Registerad Ollice: Uikarsh Tower, MH - 31 (Airport Road), Sehmalpur, Kazi Saral, Harhua, Varanasi, UP-221 105,

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Motice is hereby given under the Secaritization and Reconstruction of Financial Assets and enforcement {Security] interest Act, 2002
and In exarcise of powers confermad under 13(12) read with rule 3 of Security Intarest (enforcament) rules 2002, the autharisad officar
issued a Demand notice on the datas notes against each account as mentioned hareinafter, caling them fo repay the amount within 60
days fromthe date of receipt of the said natice,

The borrowers having failed to repay the amount, notice i hereby gven 10 the under noted bormowers hanng failed to repay the
amount that the undersigned has taken possession of the propesties described hergin below in exercise of powers conferred an
him/er under section 13(4) of the said act read with rule 8 of the said rules on the dates mentionad against each account

The borrower in particular and the pubBic = general is hereby cautioned nof to deal with the properties and any dealing with the
properties will be subject to the charpe of UTKARSH SMALL FINANGE BANE LIMITED for the amounts and interests thergon
mentionad against aach aceount herain below;

The aftention of the borrowers detailed hereunder is invitad to the provisions of subsection (3} of saction 13 of the act. in respect of
timia availabie, tn redeam the secured assels

ar.| Nameof | Wame of the MWame of the Borrower/Guaranior| Date of Date of Amount outstanding
No. the Branch | Account (Owner of the property) Demand | Possession | as on the dale ol
Molice Hotice Demand Notice
1 Surat  [MVs. Pelican Trading | M/s. Pelican Trading Co throwgh | 1710v2023 | 05/01/2024 | ¥ 71,20,627 66/-
Co through s Il Propeietor Mr, Ajayvkiemar
Proprietor Dhirajlal Parmar {Borrower) &

Mr. Ajaykumar Mrs. Ajaykumar Dhirajlal Parmar
Dhirajlal Parmar [Co-Borrower) & Urvashi Ajay

iBorrowar) Parmar (GuarantarMartgagor)

Description of property/ies: Al that psece & parcel of Fiot of Land Bearing Housa Mo 140 &amg; 1471 admeasuring 10000 5q Fs
e 92936 Sq Mis & 2865 Sq Ft e 266,26 Sq Mts Construction of Moje Villzge Chokhad, Ta-Jalalpore, Dist- Navsar own by
Urvashi Alaykumar Parmar along with construction thereon bath present and future. Bounded as under: East: House Property
West: Dandi Chokhad Main Road Morth: House Property South: School, i

(Authorized OHicer)
Utkarsh Small Finance Bank Lid.

Date: 08/01,/2024
Place: Mavsan

FORM A
FUBLIC AMNOUNCEMENT
(Undar Regulation 6 of the inselency and Bankrugtey Board of India

[Insolvency Resolution Procass for Conporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/'S VAXTEX COTFAB LIMITED

RELEVANT PARTICULARS
_‘f. Name of comorata dtror | Vaxtex Cotfab Limited
2 | Date of ncorparation of corporate deblor | 26.12.2005
3. | Authority under which corparate deblor | RoC-Ahmedabad
& mcorparaled | ragstanad
4. | Corporete kentity No. ¢ Limited Lishilty | L51100GJ2005PLCOTEAZD

Identification ko, of conporate delitor
o | Addness of the megishened affice ard

principal affica (d any) af

canporale debtar

S0 (GF to 4" Floor) Tegpendra Arcace, Mr
Ganjfarak Ml Compound, Mi. Rakhial Char
Rasta Rakhial, Ahmadabad City, Gujarat,
India, 380023
B | Insohvency commencament cabe in 04,01, 2024 [Orcer recesed on 06.01.2024)
mspes] of comparaba dablor
7. | Esltimated dafe of closure of insalvency
res0luAon process
B. | Name and ragistration number of the
nsplvency prafessaonal acting as
nitesim rasciution prodassional

Apdress and e-mail of e inderem

resolution professional, as ragesbarad
with the Board

| 04072024

| G Sunil Kumsar Kabra
IBBI/IPA-DD P-PI1011/201 7-18/11662

k=

Address: 3 Fioor, Reegus Business Cenlne,

Mew Citdighl Read, Abova Mercades Benz

Showroam, Bharthana-Yasu, Sural-395007;
| Email |d: fnuscoigmal com

Agddress same a5 menlicned in Sl 5,

Email Id.: cirp.wcltdi@gmail.com

10} Addrass and a-mail 1o be wsed for
carraspandanca with tha infarim
resolution professional

1, | Last date for submission of caims | Saturday, 20.01.2024

12.| Clazses af craditors, if any, under clawsa (b)) Mot Applicable
af sub-zacion (B4) of sachion 21, sscerained
oy te intesim resclution professional

13, Names ol Insolwency Prolessionats Med Apphcable
denlified o act as Autharesad
Represantative of craditors in & class
{Thres names for each class)
14.| (&) Relesant Formes and (a) ‘Wb link:
b} Deataits of authonized reprasentafvas hittps:fibdi. gav. nbomeddownioads
are avalable at ikl MA

ﬂ"ll:llh,[r i ek gran that (e Nalional Cl:unnang.' Law Tripumal has ardered B commancemenl
af a corporaba insohvency rasciution procass of Mis Vaxtew Cotfab Limited on 04.01.2024
{Ordar racesved on 06.04.2024),

The credditers of Mis Vadex Cotfab Limibed are heredy calid upon o submit her claims with
pract an or befars Saturday, 20.01.2024 Lo the intanm mesalufon prodassional al tha addrass
menticn ed agamslantny Ma. 100

The firancial cradtars shall submit their claims with proaf by efectromc means only. A1 ofher
credilors may submi the diaims with proof in person, by post o by elecinomc means,

Submissicn of false or misheading proals of claim shall altract panafties. Sl

Cuate: 08095024 GA. Sunil Kumar Kabra
Place: Sural Inferim Resolution Prolessiona

# Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Erter o barrer [ife

Corporale Office: Chola Crest, Super B, C54 & €554, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600 032
APPENDIX IV [See rule 8 (1]] POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas, the undersigned being the Authorized Officer of Cholamandalam Investment and Finance
Company Limited, under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Inferest
Act, 2002 |54 of 2002), and in exercise of the powers conferred under Section 13(12) read with Bule 3 of the Secunty Interest
|Enforcement) Rules, 2002 issued Demand Notice dated mentioned below under Section 13(2) of the said Act calling upon
ywou being the borrowers (names and addresses mentioned balow) 1o repay the amount mentioned in the said notice and
interest thereon within 60 days from the date of receipt of the said notice, The borrowers mentioned herein below having failed
to repay the amount, notice is heraby given to the borrowers mentioned harain below and 1o the public in general that the
undersigned has taken possession of the property described hersin below in exercise of powers conferred on me under sub-
section (4) of Section 13 of the Act read with Rule & of the Security Interest (Enforcement) Rules, 2002, The borrowers
mentioned here in above in particular and the pulblic in general are hereby cautioned not to deal with said property and any
dealings with the property will be subjeci to the charge of Mis. Cholamandalam Investment And Finance
Company Limited for an amount &2 mentioned herein under and interast thereon. The borrower's attention is invited to
provisions of sub-saction (8) of Section 13 of the Act, in respect of time availabla, to redeam the securad assats.

=" | e OUTRTANDING DESCRIPTION OF THE PROPERTY DATE OF
& LOAN ACCOUNT NUMBER | womice |  AMOUNT i i
Loan Alc Nos. HLO1BUGO0001 7483 Rs 2052084 | An Immovable Property i.e. Residential Flat Mo,
KIRPALSINH LAKHUBHA JADEJA, | =2 | (Rupees Twenty | 404 having Carpet area of 63.24 Sqmt. And Built-| = 8
JAYDIPSINH JADEJA, & | Lakhs Fifty Two |Uparea of 63.30 Sqmi. Situated on the Fifth Floor| & &
prphcsirrha 19 2 | thousand Eigny|ofthe budling namedy “Shiv Shakti LuckyAvenue’| 5 3
Pkt Neln Tursy. & | Fqur Only) as on| Which is Constructed on the land of Piot No. 12| 2 @
H.aia:la Delo Tar:s.a: Gogha, 16-10-2073 | Situated atl Chaifanya villa which is ﬂnglnallj.:' part
Gujarat 384120 of non-agricultural land of R. 5. Mo. 198-2 paiky 1-
Alsio At : Naar lsson Tamols. 1, TPS No.7 {Adhewada), 0. P No. 26. F.P. No.
Leala Circla to Sidsar Read 48, Village -adhewada Taluka & District:-
Bhavnagar 364002 Bhawnagar. The Flal No. 404 & Bounded as
Under: Towards Morth: - Entrance of the Flat, stair,
Passage, Lift & Flat Mo, 402. Towards South:-
Marginal space of the building. Towards East-
Marginal space of the building. Towards West-
passage & Flat Mo 405,
Date : 03-01-2024 AUTHORISED OFFICER,

Place : Bhavnagar M's. Chelamandalam Investment and Finance Company Limited

Public Notice For E-Auctlon Cum Sale (Appendlx -1V A) (Rule 8(6))

g 3
at Plot No.98,Udyog Vihar, Phase-1V,Gurgaon- 122015 (Haryana) and Branch Offlce at:- "IFL Home Finance Ltd., 4th FIoor, Vlnayak Heights, Gautal
Marg,Vaishali Nagar, Jaipur, Rajasthan - 302021" under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interes
Act, 2002 (hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the noticej
issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS, AS IS WHAT IS BASIS
AND WITHOUT RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided af
the website: www.iiflonehome.com

s
I

financialexp.epapr.in

Borrower(s) / Co- Demand Notice Description of the Inmovable Date of Physical Reserve Price
Borrower(s) / Guarantor(s Date and Amount property/ Secured Asset Possession Rs. 3,05,000/- (Rupees
1. M Dineshbhai | 818;'10‘;'/2%2 erl)pg:yt bg:rritngaF”lgt ,5’:1331' 05°f(Fti:‘se 24-Jun-2023 Three Lakh Five Thousand
; s. 8,74,478/- (Rupees -1U9, .
ChaznerfssT(eal:::Ian:;(e(:IShtl E|ght Lakh Seventy Four FIOOr) Wlth Cal’pet Area Ad‘MeaSUring TOtaI OUtStandlng AS Only)
Dineshbhai Koshti Thousand Four Hundred | 189 Sq.Ft. And Super Built Up Areg  On Date 03-Jan-2024 |  Earnest Money Deposit
Seventy Eight Only ) Ad Measuring 378 Sq. Ft. Akruti Rs. 11,94,713/- (Rupees (EMD)
Appartment , Ramol Vastral Road) Ejeven Lakh Ninety Four | Rs. 30.500/ (Ru i
) . 30,500/- (Rupees Thirty|
(Prospect No. 839156 & ??Ig I;é: B%%SI?('LF\%Tr?euegt \c/;ﬁ:rzlt’ lndghmedabad, 3300351 Thousand Seven Hundred)  Thousand Five Hundred
943469) Twenty Thousand Only) , Inda. Thirteen Only) Only)
Date of Inspection of property EMD Last Date Date/ Time of E-Auction

19-Jan-2024 1100 hrs -1400 hrs. 22-Jan-2024 till 5 pm. 25-Jan-2024 1100 hrs-1300 hrs.

Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https:/lwww.iiflonehome.com and pay|
through link available for the property/ Secured Asset only.

Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to buy vide publid
auction.

For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:- IIFL Homeg|
Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account No:-9902879xxxxx followed by Prospect Number, d) IFSC Code:
SCBL0036001, e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001.

TERMS AND CONDITIONS:-

1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://lwww.iiflonehome.com well in
advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the pay
ment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.

2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5 min
utes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.

3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75%
of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment

4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land
and all other incidental costs, charges including all taxes and rates outgoings relating to the property.

5. Bidders are advised to go through the website https://www.iiflonehome.com/.and https://www.iifl.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

6. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:
auction.hl@iifl.com, Support Helpline Numbers:@1800 2672 499.

7. For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from 09:30 hr
to 18:00 hrs between Monday to Friday or write to email:- auction.hi@iifl.com. 1

8. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physica
possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.

9. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law

10. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and
the amount already paid will be forfeited (including EMD) and the property will be again put to sale.

11. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis
pute in tender/Auction, the decision of AO of IIFL-HFL will be final.

15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Place:-Ahmedabad , Date: 08-Jan-2024 Sd/- Authorised Officer, IIFL Home Finance Limited

Ring Road, Surat. Pin Code - 395 002, Phone: 0261-2460172/74 TIS E SAHﬂHAR!
Registered Office : TJ5B House, Plot No. BS, Road Mo. 2, BANK LTD Sa fIsT
Wagle Industrial Estate. Thane (West) - 400 604, Ph.: 022-2587 8500

e S LR
PUBLIC AUCTION

T58 Sahskarl Bank Lid. has initlated recowery action agalnst the following defaulted borrowers through the Autharized
QOfficer of the Bank, appointed undar, the Securitisation & Reconstruction of Financial Assets and Enforcement of
SBecurity Interest Act, 2002 and Fwe roles made there under has Sseed Demand Notice on 31/08/2018 under section 13(2]) of
the sald Act, to Mis. Venus Diamonds (A proprietary concern through Its Proprietor Mr. Vikas Jalkishan Jain) — (Borrower
4 Mortgagor) and Mrs, Manik Vikas Jain - (Guarantor) and Mr. Himanshu Banherlal Mehta - (Guarantor],

The Bormowsr & Morigagor have nal regaid the amount of R5,2,72,12, 703,85 (Two Crores Seventy-Two Lakhs Twelve
Thousand Seven Humdred Three and Paise Sixly Five Only) as on 31/0B2018 with further interest from 01092018
merticnad in the said DEMAND NOTICE within stipulated period; hence the Authorized Officar has takan the Physical
Passession ofthe immovable property on 14,02,2020, mentioned herein below w's 13(4) and Section 14 of the said Act.

I, s uncersagpred as the Authorized Officer of TJSB Sahakari Bank Lid., have decided o sel fhe balow rmenlionad prapery
on "AS 15 WHERE IS5 BASIS" without movable assets by inviting Tenders as laid down in prascribed lews.

Mame of the
Borrower|s)/Mortgagor|s)/ Guarantor|s)
& Owistanding Amount.
1. M/fs. Venus Diamonds (A proprietary
concern through its progrietor)
Mr. Vikas Jaikishan Jain
- [Borrower & Mortgagor)
2. Mirs. Manik Vikas Jain

Regional Recovery Office : G-1/A, ITC Building, Majura Gate Crossing, 1

Description of immowable Property

All that piece and parceil of the property bearing Office No.407
admeasuring 440.005g.1ts, 40,88 sq. mirs, on 4th floor together with
undivided proportionate share in underneath fBnd of “Siddha
Chambers” construction on the property bearing City Sunvey Nondh
No.1021, 1022, 1026 and 1027 of ward Mo.5, situated at Haripura,

— [Guarantor) Gurjar Strest Area, Surat, Stand in the name of Vikas laikishan Jain
1. Mr. Himanshu Manherial Mehta il. ANl that plece and parcel of the property bearing Office No. 201, Super
- |Guarantor) Buiflt up ares 485,22 3g. fta & Offce Na.202, Super Bulll wup anea 4%0.00

| Gujarat Recovery Dapt. |
Loan Account No.162/CCR/03
Dutstanding Dues a3 on 31.12.2023 of

aq.fts on 2nd Floor topether with undivided proportionate dhare in
underneath land of "Suprivwa” consirected on the property bGeanng
Clty Survey Nondh Nos, 1376/A, 1376/8 and 1377 Part of Ward NoU&,
Rs. 5.81,75.258.13/- Plus interest situated at Mahldharpura, Thobha Shen ansa, Surat, stand in the name
thereon and actual ':'“"l“ of Vikas Jalkishan Jaln,

" Place of Auction: Reserve Price:
Gujarat Regional Office, G-1/A, ITC | i, For Office No. 407, 4th floor of *Siddha Chambers”, -

Building Majura Gate Crossing, Ring | i, For Office No.201 & 202, 2nd floor, "Suprswa
Rioad, Surat, Pin Code - 395 002, ERD Amiount:

i. For Offlce Mo, 407, 4th floor of “Siddha Chambers®, - Rs, 91,500.00
|l For Office No.201 & 202, 2nd floor, "Suprswa®, - Rs. 2,16,600.00
Date and time of Inspection of property | 20/01/2024 between 11,00 AM To 2.00 PM
Date and Time of Auction Ill.l"ﬂl.l"lﬂll at ll;ﬂﬂ AN B 11 ]ﬂ AN RESPECTIVELY

Terms & conditions : -

1. The affers to be submilied in & sealed snvelope super scribed, “0ONer for purchase of Immovabile property” fer Office No.
407, 4th floor of "Siddha Chambers™ andfor “for Office No.201 & 202, 2nd floor, "Suprswa", and bring/send the saud offar
gaaled oover snvelope at the above-menboned venue on or before 2301/2024 befose 5.00 PM by the prospsctve bidder &
EMD amount io ba transfer by DDYPay Order in favour of TJSB Sahakar Bank Lid,, payable at Surat, or RTGS te Account Na,
0019952 00300004 in the name of Gujarat Regional office, IFSC Code TJSBOGG001 on or before 2301/2024 before 5:00 PM

2. Offars so received by the undersigned will b= opened and considarad on 240172024 5t the abovermentionad vaenua &t 11:00
AN Re11:30 AWM.

3. Theundersigned reserves his ight o accepl or reject any offer andimoadified ko cancel andfor postpone the Auction.

4. The Undersigned haraby informs 1o the Bomower! Mortgagorn's, andfor legal hairs, Legal representative(s) {whather known or
unknown), execulon]s), admemistratons), successors) and assignis) of the respeclive borrower{s)’ Morgagons) (since
decaased) or absconding, as the case may ba, to pay entire duas within 15 days from the date of the notice; ctharwisa
Authorized officer shall proceed o sell the secured assel menlioned herain above in accardance with e Rule B(5) of Securily
Interast (Enforcamant) Rules, 2002,

5, Allar any such person(s) having any share, ight, tithe, beref, interest, caim, ordemand in respect of the said proparty ardo amy
part thereof by way of =sale, alloiment, exchange, morigage, let, sub-lel, lease, ken, charge, maintenance, licensa, gift,
inhirilance, share, passession, gasement, rust, bequest possession, assignmend or encumbrance of whalsosver nabure or
othansise are raquested 1o mdimate 1o the undersigned in writing at the address mentoned below of any such claim
accompanied with all necessary and supeeding docements within 7 days from the dale of publication hereal, failing which
tran=gction shall be completed without referenca to such claim, and any such person shall be deamsd to have waivad of his
righils and the sarme shall nod be binding on TJ3E Sahakari Bank Ltd,

B. Tender forms along with the terms and condilions shest will be separately avallable with office of Authorized Officer at the cost
of Bis. 100{- Plus Rs. 18/- GST Total Rs. 1187 [Contact Mo, 9820261 5549504212387,

7. TheAuction will be inalized by the bank andy, Thi Bank doas nod aatharize any obher parson or sgency for ihe Said aechon.

Rs. §,15,000.00
“ . Rs. 21,66,000.00

This Publication is also 15 days' notice to the Borrower/Mortgagor!
Guarantors of the above said loan accounts.
Date : 06/01/2024

Place : SURAT

Authorized Officer Under SARFAESI ACT, 2002
For & on behalf of TISB Sahakari Bank Ltd.

BAJAJ HOUSING FINANCE LIMITED
Corporate Office: Cerebrum 1T Park B2 Building 5th fioor, Kalyani Mager, Pune, Maberashira 411014, Branch Office:
151 Floar, Maar Mutan Gujarat Lodge Main market, Chikhli, Gujaral 326521, 158 Floor, alfice Mo 23 10 28, GLE Towes, Mext o Bus stand,
Abcrnne HDFC, SBEI Bank, Dahod — 3E9151, 15 Flaorn, Shres Balding, abose Me Pull, Opp. Axis Bank Haekl — Godhra Road, Halol — 389350,
15t Floor, Asdichya Brahmoday Samaj Building, Khadiva Char Rasta, Dr. Gandhi Road, Himmatnagar, Office no 402, 4th flocs, Aastha
Corporabe Capatal, VIP raad, Bharthana Surat 395007 151 Flooe, Pranay Camplex, Above Vodalons, MBan Talkies Foad, Surendranagar —
363002, 15t Floor, Krishna Chamber B, Above S8 Bank, Rallway Station Road, Bhuj — 370001, 1st foor, ¥irgo Shopping Centre, Opp.
Punijab Bakery, Mew bus stand, Santram Mandir road, Nadiad 37001
Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interast Act, 2002.

Undersagried besng the Sudhanzed afficer of Mi's Baij Housing Finance Limited, haraby gives the folkraing notics 1o $he Boerowe i Co-Bormowen 5] who have
failed to discharge thair iabikty ie defauted in the mpayment of prncipal as well as the interast and othar changss accrued there-on for Home koan(z)Loands]
apainsi Property advanced io them by Baja| Housing Finances Limited and 858 a consaquence the loands) have becoms Mon Perfanming Aszetz. Accordingly,
niatices were Bsuad to them undes Secton 13 (2} of Secuntizafion and Reconsfruction of Financal Assels and Enfarcement of Secunty Interast Act, 2002 and
fules tene-ba, an $er kst roam addrasses, however B same hava been returmed un-serediuncelvered, a5 such the Bommowen]s) Co-Boroaess ) ane hereby
rdimabedirdormid byway of this pullicatian nalice e cler their culstanding dues urder the kan facFties il by thiem fram lime 4o fme
Loan Account Mo.fMame of the Borrowen{s) f Addresz of the Secured /Mortgaged Demand Notice

Co=-Borrower(s)/Guarantor(s) & Addresses Immovable Asset ! Property to be enforoed Date and Armount
Branch : DAHOD All That Plece And Parcel OFf The Mon-agricultural |2Bth Des 2023

(LAN No. H3YOECND3B1640 Property Described As: Immovable Property Bearing |Rs.10,404700-
and HAYOFRLO333059 ) City Sureey Mo 4941 Admeasuring 50.16.78. 5q. Mtr Open [{Rupees Ten Lac

; ; g Land & Construched Property Situabed 8% Purbivawad Dist |Forty Thousand
1. Ankit Rajendrasinh Thakor (Borrower) | nopeq 90a151 Fast - Wall, West @ Road , Morth @ City |Four Hundred
2, Kantaben Gambhirsinh Thakor Survey No 4940, South : City Survey Mo 4942 Seventy Only)
(Co-Borrower)

3. Surbhi Ankithumar Chauhan (Co-Borrower)  Both At 4941, Purbiyavad Ta Dahod Dist Dahod -389151

Branch : GANDHIDHAM

(LAN No. H542RLPO7S6120)

1. CHAWDA MAMAD SIDIK (Bormower)

2, CHAVDA JETHUBANLU MAMAD
[Co-Borrawer)

Both Af Flot Mo 39, Bharat Magar, MNr 530 Baba
Termple, Gandhidham, Gujarat-370201

All That Plece And Parcel OFf The Mon-agricultural |28th Dec 2023
Property Described As: All That Pieces And Parcel Of |Rs.11,02 432/
Land, Admesasuring 65 59 Yards Le. 54=34 5g Mirs 5g [(Rupees Eleven
Mtrs On Which The Baslding Structure And Dwellling House |Lac Two Thousand
Constructed, Erected, Buslt fnd Standing Thereon And [Four Hundred
Known And Described As House Mo 39 In Ward Mo 11-1 |Thirty Two Only)
{(d}, Compounds, Cowrt Yard, Cut-houses And Amenities,
Situated At Town Gandhidham OFf Sub  District
Gandhidham OF The District Eutch | East :- Lane [s
Situated, West :- Foad [s Situated | Morth - House Mo 38
Is Situated, South := House Mo 40 I= Situated

All That Piece And Parcel Of The Mon-agricultural |28th Dec 2023
Property Described As: Immomable Property Bearing |Ris.5, 98, 760/-

nd HSOORLPO247300 House Constructed On Vaklapur Gram Fanchayat Property |(Rupees Five Lac
: Jalabhai Shantilal SE?I i (Borrower) | 1480 Admeasuring 52.93 5q Mirs Situated AL The Area Minaty Eight

3 e gani (Barrower 0f Vaktapur Gram Panchayat, A Vaktpur Ta Himmatnagar | Thousand Seven
2. Shantilal Shamgibhai Patel (Co-Borrower) | pigt Sabarkantha, East : Water Tank Is Situated, West : (Hundred Sixty
Bath At Property Mo 1480, Karmabiwmi Kampa, |Open Land | Space Is Sitwated , North @ House OF [Only)
AL Vaktapur, Himatnagar 383010 Pravinbhai Gangarambhai Patel IS5 Situated | South © After

Leavirg Road = Termple 1s Situaked

Branch : HIMATNAGAR
(LAM Mo, HSODECND3G6E376

Branch : SURENDRANAGAR

(LAN No. HSJEFRLO332564 )

1. Maheshbhai Shivabhai Patel |[Borrower)
2, Slvabhai Ishvarbhal Patel (Co-Borrower)
Baoth At Plot Mo 32, Malvan, Dhrangadhra,
Gujarat, 363310

All That Piece And Parcel OFf The Non-agricultural |28th Dec 2023
Property Described As: Property Plob Mo 32 Paiki |[Rs.6,11,819/-
Western Side Land Adrmeasuring 100 5q Mtr Situated At |(Rupaeas Six Lac
Gamatal Land Of Willage Maban Bearing Akrin Registration |Eleven Thausand
Mo 724 At Willage Mahan 363210 Taluka Dhangadhra |Eight Hundred
District Surendranagar , East :- .10 Mtr Wide Road, West |Ninetesn Unly)

- Plob Mo 32 Pailkd Western Side Land Property Of
Kishorbhai Shivabhal Patal , North =- Plot No 31, Sauth :-
Plot Mo 33

Branch | CHIKHLI G] All That Piece And Parcel Of The Mon-agricultural |28th Dec 2023
(LAN No. H4X6HLDO268720 and P Described As: All That Pieces And Parcel Of |Rs.19,67,231/-
H4X6HLTO280974 ) The Immovable Property Shiv Complex, Third Floor Flat |(Rupeeas MNinetesn

3 frg Adrneasuring 94988 Sq Metres Le 1031 5q Feet Bearing |Lac Sidty Seven
?F;ﬂ"::;;““" Haswiukhbhal Mistry khundh Gram Panchayat Property No 2262, Situated At [Thousand Two
T

Khundh Tal Childhli Dést Mavsari, East ; Open Land, West ; |Hundrad Thirty Onia
2. Sagar Nareshbhai Mistry (Co-Borrower) |Chikhli Vasda Road , Morth : Flat No 2263, South ; Open |Onily)
Bath At House No 2262, Shiv Complex, Land

Khundh Villsge, Chikhli-396521
Branch : HALOL

All That Plece And Parcel Of The Mon-agricultural |2Eth Des 2023

(LAN No, H3L3HLPO3S1304 ) Property Described As: All That Pieces And Parcel Of |Rs.12,96,511/-
1. RAMESHBHAI MANGALBHAI PARMAR | Land OF Plot No 92 Admeasuring 80.72 5g Mir Land With |[Rupees Twelve
{Borrower) Construction Thereon OF Block | Revenue Survey Mo |Lac Ninaty Sic

148/ 172 + 1499 Paikl 2 /paiki 5 OF Vilkage Halol Taluka Hakal | Thousand Five
2, SHOBHANABEN RAMESHEHAI PARMAR | pjst panchamahal 389350, East - Plot Mo 91, West :- Plot |Hundred Eleven

[Co-Borrower) Mo 93, Morth - R.s.no 89, South :- Road Dnily)
Both At 92, Dhara Nagar, Nr lce Factory,
Kanjan Road, Halol -389350

EBranch : SURENDRANAGAR

(LAN Mo, H5J8HLDO1G9966 and
HSISHLTO192403 )

1. RANIITSINH MANSANGEHAT GOHIL

All That Piece And Parcel Of The Mon-agricultural [28th Dec 2023
Property Described As: Property OF Plol Mo 71 Paiki |Rs.7,41,221/-
MNorthern Side Land Admeasuring 44,80 Sq Mtr Bearing [(Rupeas Seven Lac
Ratanpur Rewvenue Surdey Mo A& Palki Situsted Mear [Forty Qne

Mahakali Hotel Rajkot Bypass Road At Ratanpur Taluka |Thousand Two
[Borrower) Wadhwan Dist Surendranagar, East : 7.5 Mir Road, West ; [Hundred Twenty

2. TEJALBA RANIITSINH GOHIL Plot Mo 72, North : Plot No 70, South : Plot No 71 Cne Only)

[Co-Borronwer) Bath AL Sheri Mo 11, Mear Juny Dhanadalng Karkhana, Joravarnagas, Surendranagar, Gujarat-363020

Branch ; NADIAD All That Piece And Parcel OFf The NMon-agricultural |2§th Dec 2023

ks s Py et o e A
" T jt |8 I I 1 I

mrd HAJIECHODEE9 25 ) Paikes Parted Shops Palkes Ground Floor Paikee Shop No | Two Thousand

1. SAFIBHAI Y MANSURI (Borrower) AJ/12 At-near St Bus Stand , Kapadwanj, Taluka Kapadwan) |Sixty Four Only}

At 54B87-1, Mafiwada Malvada Kapadwanj Dist Kheda, East : Boundary Of Road west : Boundary Of

ZETEM,

Armi Comphex , Morth | Boundary OF Bhavyesh Desaihai |
Alsd ALShop Mo AF12, Karimi Shoppeing Centre

South @ Boundary Of Nagar Palika
Mear Kapadwanj Bus Stop, Dist Kheda - 2E7620
2. FARIDABEN SHAFIBHAI MANSURI [Co-Borrower) At 5487-1, MALDWADA MALDSADS EABADWAND 3RFE20

Branch : SURAT

[LAN Mo. 42BHLTEKZB4843)

1, SANJAY GEVARIYA (Borrower)

Ak 217, Sitansgar Soc, Punagam Bombay

Market Road Choryasl Surat-395010

Also AL Plot Mo 32, Shashwat Villa, Nr Bapa Siteram Chowk, Karmre], Surat - 334185

2. GORDHANBHAL GEVARIYA ([Co-Borroweer) AT 217, Sitanagar Soc Punagam Bombay Market Road
Choryasi Surat-395010

Branch : SURAT

(LAN No. H428DHBO146486 and
H42EBDHTO146493, H4ZBDHTO146500)
1, SARDI SINGH {Borrower)

Ak O-30d Vaishnodesi Townshipvanakla,
Sitaram Avenue Sachor 3, Surat-395005

All That Plece And Parcel OFf The Mon-agricultural [22nd Dee 2023
Property Described As: F. 5. Mo, 473, Block Mo 4349b, [Rs.13,58,0730-
D-bype Plob Mo 32, Shashwat Villa, Nr Bapa Sitaram |[(Rupees Thirfaen
Chowk, Kamrej, Surak — 394185, East - Society Road, |Lac Fifty Eight
West - Blot Mo 41 , North - Plot Mo 33 |, South - Blot No 31 [Thousand Seventy
Thraa Onby)

All That Piece And Parcel Of The Non-agricultural |2%th Dec 2023
Property Described As: Flat No, 304 Third Floor Having |R$.37,29,5771-
Super Built Up Area OF 1296 5q. Ft, [e. 12044 5q, Mt |(Rupeas Thirty
And Carpet Area OF P90.53 5q. Ft, Le. 73.47 5q. Mir, [Seven Lac Twenly
Building O A Type Vaishnodevi Township Block No, 49-a |Nine Thousand
Revenue Survey Mo, 41 Vanakla, , Surat, Gujarat-395005, |Five Hundred

East : Flat No. 301, West : Open Space , North : Open [Seventy Seven
Space, South : Flat o, 301 Cinity}

This sbeg is being Laken Tor substituled Service of nodice, The above Borrowers andlor Co-Bormowers Guaranbars) ane advised fo
riaake thi payrments of cutstanding along wilh Redure inkberest within 60 days from e dade of pubication of this nobice Bailing which
[wilhoul prepedicn o any otfser right remedy available with Bajaj Housing Finanae Limited) furtfser steps for Gaking possessaon of the
Secured Assels! morigaged propery will be iniliated a8 per the provisions of Sec, 1304 of the Securilizabon and Reconstrechion of
Financal Assais and Enforsemeant of Securily Inferast Al 2002,

The= parties namead abdve are also advised nol o alienate, creale third party interest n ihe above mentioned properties. On which
Bajaj Housing Finance Limiled hag the change,

Date:; 08 .01, 2024 Place:- GUJARAT

Authorized Officer Bajaj Housing Finance Limited

Adace
u.
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